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The case is being taken on being mentioned out of turn parties are represented by
the respective counsel. The petitioner counsel to file a rejoinder as well as the
objection/application to the petition. A copy thereof be provided to the opposite

counsel. The case is fixed for the argument on 15" Wayels NO vemben "%@’Q-—-

Meanwhile, the respondent is liberty to file rejoinder thereof.
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Date: 27/10/2017 H.P. Chaturvedi, Member(Judicial)

Typed by
Md. Zaid



